
in THE CENTRAL ADPIINI3TRATIyE TRIBUNAL
principal bench

NEU DELHI.

O.A. No-229B/g4 n lData of dgcisioo 12-2-1996
Hon'bla Snt.Lakshmi Suamlnathan, Wembar (3)

^hri SaK.Varf^a
n Ik- Sadar Bazar,Oalhi-Cantt,

(Nona for tha aopllcant) '•

1. IJnion of India-through
Jna Sacratary,
Ministry of Urban OatfaloDwant
NirfBan Shawan, Nsw OaXhi. '

IsF Enginaar,BSF CPUO, East Block-I,
K.K.Puraro, Nau Daihi,

3, Shri K.K.Bansal,

lT.u.o:
Nay Dalhi. '

•• ^sspondsnts

0 NO E R(ORflt)
(Smt.Lakshmi Swaminathan, Mawber (3)

It Is notlcad that tha applioant has basn
Bbaont on 2.1.1995 and again on 18.1.19,6. No rsloind
has basn filed b, the applioant so far.On 18.1.1996, It
was noted that In case tha applicant falls to appear

on tha next data I.e. today, It will bp p„su«ad that h
IS not Intarastad In pursuing tha case.

2. On tha aboua faots and eirouastanops of tha oasa,
this applloatlon Is dlsalssad In default for nop.

prosscution. / . </'

(SmtsLakshftii Suaminathan)
f**' sm bar (3 )
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